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MR. SPEAKER: It has nothing to 
do with the prescot question. You can 
ask a separate question; you have a right 
to ask a separate question. 'This refers to 
a particular question ... Ilnurr"ption). 

SHRI D. C. SHARMA: My question 
was a sPt!Cilic question. I asked' whether 
these papers' have not served the cause of 
Indian democracy without showins any. 
pre·disposition that they had been sub-
sidised by any foreisn power or foreip 
financial agency. 

SHRI PILOO MODY: There is no 
doubt about the fact .. that since Ihese.two 
publications were started they have been 
on the highly favoured list in the question 
of newsprint. in the question of making 
advances for constructing this building. 
Take any copy of the Link. You will find 
that there are sometimes as many as IS-or 
even 25 advertisements by various Govern-
m.mt alencies given to this particular paper. 
Even Air India was livins preferential 
treatment to this. We have here an entire 
list of foreisners who in one way .or an-
other benami or otherwise, have some 
interest in this paper. I should like to 
know whether under these circumstances, 
Government, as an impersonal organisation, 
will take some firm measures to accept the 
luagcstion made by Mr. Shantilal Shah 
and . make a thorough enquiry under the 
Companies Act through their inspectors or 
throuah a tribunal or by winding it up and 
natioDalisina it if necessary ? 

SHRI RAGHUNATH REDDI : Before 
I answer this question, I may tell my hon. 
friend that if we take up this inquisition 
about foreian collaboration or participa-
tion by roman interests, we will be open-
101 the door wide because t here are any 
number of Coreian COllaborations. 

SHRI PILOO MODY: We ~re Il$ko 

I!'f JOV to d\l ,? ; P"", II "p. 

SHRf RAGHUNATH. REDDl; All 
these questioos are likely to come up. 
Nevertheless I have already submitted to 
the House that I shall make the necessary 
enquiries in this regard. 
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MR. SPEAKER: That is another 
question. 
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THE MIN:STEIl OJ'STO\TE IN THB 
MINISTR.Y OP RAILWAYS (S~a.I 
PO\IUMAL GHQjHI: ial aad.(bl. Yes, 
Sir. 

(cl No, Sir. The Diesel engine was 
olil, damapd qd IN· cost !If d .... has 
b~n estimated at appro..u.ately_ 
RI. 11,1)1)0/ •• 

(dl Yes, Sir. 
leI The cost of damale to railway pro-

perty hal.beea ntimated at appro&lmately 
RI. 82,940/ •• 
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SHRI PARI MAL GHOSH: This was 
a goods train ·which left Cochin and the 
engine of the train derailed while approach· 
ing the bridge. Because of tile momentum 
the train was carried beyond tbe bridge 
and it stopped after that. Pineen walons 
adjacent to the eDli_ eapsilled an~ fell 
frDm .the bridle. There has been no casual-
ties. The matter is under iavestlgation 
aDd the report bas not yet come. 
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SHRI PARIMAL GHOSH: I can 
very well understand the concern of tbe" 
hon. Members because of a few accidents. 

SOME HON MEMBERS: A few? 

SHRI PARIMAL GHOSH ": We. have" 
already stated on the I\oor of the House" 
that we have constituted a high power com. 
mittee with Mr. Wanchoo as Chairman and 
some other persons as members. ney are" 
now 1I0iDI into the entire matter and they 
will compl~te thrir report "very soon, whcll 
it will be made available to the House. 

MR. SPEAKER; Next question""':, 
absent. Next question. 

SHRI D. N. PATODlA: Q. ,S47a1$O 
may be an.wered alons with U3S. 

H .. E. C.. JlIIIdII 

+ 
*JS3S. SHRI TENNETI VISWA· 

l'IATHAM~ 
SUR! MANIBHAI J. 
PATE~ : 

Will "the Mlnil1er of INDUSTRIAL 
DBVELOPMENT AND COMPANY 
AFFAIRS be pleased !O Itate : 

<al whetber It has been reported In the 
EDgiDeering Times of the 1st April, 1968, 
that in Delhi as well IS In kanchi. .here is 
,~"uia~ IIp~r'~iDD regarding Ib, iii! 




